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Arrest of 30 Members of the all India
Stainless Steel Re-rollers Asso-
ciation

3304. SHRI MANORANJAN BHAK.
TA: Wil] the Minister of INDUSTRY
be pleased to state:

(a) whether thirty members of All
India Stainless Steel Re-rollers Asso-
ciation were arrested;

(b) if so, their demand; and

(c) whether their demand is genu-
ine according to Industries (Deve-
lopment Regulation) Act and its pro-
visions of 19647

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
According to the information received
from the Delhi Administration 317
arrests have been made of the All
India Stainless Stee]l Re-rollers Asso-
ciation upto 10th July, 1977.

(b) The demands of the Association
are:

(i) The reduction of levy on the
importeq stainless steel shoulq be
withdrawn;

(ii) A complete ban may be im-
posed on the import of stainlesg steel
sheets for the actual users.

(c) The provisions of Industries
(Development Regulation) Act, 1964,
are not applicable to the small scale
stainless steel re-rollers.

Piracy by Foreign Ship Ownmers in
connivance with Indian Shipping
Agents

3305. SHRI G. M, BANATWALLA:

SHRI VINODBHAI B.
SHETH:

SHR] VASANT SATHE:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Government are aware
of the organized piracy by certain





